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Ticketless trave] on Raillways

7119, Shri M. L. Sondhi:
S8hri T. P. Shah:
Shri Brij Bhushan Lal:

Will the Minister of Rallways be
pleased to state:

(a) whether Government have
achieved any measure of success in
checking ticketless travel on the
Indian Railways since the presenta-
tion of Railway Budget for 1867-68;

(b) the number of ticketless tra-
vellers prosecuted and the total] am-
ount of flnes collected so far;

(c) whether it indicated any down-
ward trend as compared to the cor-
responding period in the previous
year; and

(d) if the reply to part (a) above
be in the negative the additional
steps proposed to be taken in the
matter?

The Minister of Rallways (Shri

©O. M. Poonacha): (a) Yes.

(b). 19,828 persons were prosecutad
and 3 sum of Rs. 88,352/- recovered
as fine during the month of June,
1987.

(¢) No.

(d) Does not arise in view of re-
ply to part (a).
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Powerlooms in decentralized Sector-

7121, Shri M. L. Sondhi: Will the
Minister of Commerce be pleased to
state:

(a) the policy of Government in.
the matter of setting up of ‘rower-
looms in the decentralised sector
vis-a-vis the mill sector;

(b) whether there has been any
appreciable increase in the power-
looms in the decentralised sector to
take advantage of certain fiscal mea-
sures;

{c) the arrangement made to supp-
ly yarn to the powerlooms installed:
in the decentralised sector and whe-
ther their requirements are being
met in full at reasonable prices; and

(d) whether the recommendations
of the Ashoka Mehta Committee on
Powerlooms have been accepted and
implemented?

The Deputy Minister of Commerne
(Shri Mohd, Shafi Qureshi): (a) and.
(d). The policy of Government in the
matter of setting up of powerlooms
in the decentralised sector is con-
tained in Government's Resolution:
No. 8(42)TEX(C)/64 published in.
Guazette Extraordinary of 2nd June,
1988, a copy of which has also been
laid on the Tabld of the House.

(b) Yes, Sir. The concessionat
rates of excise duty on grey cloth
produced by powerloom establish-





